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4 MARCH29,2026 THESUNDAY EXPRESS
FORMNG. INC-19 SARVAGRAM FINCARE PRIVATE LIMITED 1,POOIA spouse of TN a7 T
[Pursuant to e e Companies ::fjsamgum Registered Office: Office Number 22 - 25, 4th Floor, [N (SRRRRSP Syt pat LG g ozt . St 0 No.15565291N Rank-Hav EDUCATIONAL

\incorporation) Rutes, 20141 Gl Primrose Mall, Baner Road, Baner, Pune-411045, M, [ BESEifriasisate: o Opp sl Pl s, C.Sctarne AaSS) leds Dinesh Sitaram More —_—

PRYSSahecpNeR RN CIN: U65990PN2018PTC224688, E-Mail: cs@sarvagram.com, Tel: #91-8101777555 e 2 presently residing at Vill- SITUATION VACANT
the provisions ofsub-section 4(i) of Section 8 - . —— ————— te futhonsed Officer Cf Heb Financial S miied Under The Sc(.rmlllm\ And Kotheri, Post-Mahad, District-
o thecompanes Ac, 2013 eodwin e 21 | SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES stk gl b il ai o el L kel PERSONAL Ralgud, Stat rough
an ompanies ules, ¢ s £ in- my
s apcion o bt e o E-Auction Sale Notlce of 30 days for Sale of Immovable Asset() under the | erizzren e 01 "“;’wﬂmﬂ,ﬁm,mfﬂ,'";ﬂ‘",tﬂ\"’:!f.’cﬂ""gl"qsﬂi 1,Jyodhya Devi mother of name from POOJA toPUIA April Batch213, onbehalf of

Financial Assets and Enforcement of|

Regional Director, egior
Ahmedabad and Registrar of cempanves.

o
Security Inhmii Act, 2002 read with proviso to rule 8 and 9 of the Security

Rajasthan,
issued to it under Section 8 (5) froted
Companies Act, 2013.

2.The Principle objects of the company after,

Interest Rules, 2002.
Notice is hereby given to the public in general and in particular to the Borrower(s)
and Guarantor(s) that the below described immovable properties

shallbe as follows:
“To Manufacture Handicraft items made of
wooden and other materials.”

3. A Copy of the draft memorandum and
articles of the company may be seen at the
registered office of the Company situated at|
PAL CHOPASNI RING ROAD LARIYA RESORTS,
CHOKHA, JODHPUR, RAJASTHAN, INDIA -

4. Notice s hereby given that any person, firm,
Company, corporation or body corporate,

e Secured Creilor, the physical possession of which has
been taken by the Authorised Officer of SarvaGram Fincare Private
Limited/Secured Creditor, wil be sold on "As is where is", "As is what is", and
"Whatever there is" on 20-04-2026 at 11:00 am to 01:00 pm (with unlimited
extensions of 5 minute each), or recovery of Rs.22,51973.78 (Rupees Twenty
Two Lac Fifty One Thousand Nine Hundred Seventy Three & Seventy Eight
Paisa Only) s on 08-01-2025 and further interest and other expenses thereon tll
the date of realzation, due to SarvaGram Fincare Private Limited/Secured
Creditor from the Borrowers and Guarantor(s) namely 1) SHAMBHU LAL PRAJAP-
AT, 2) GANGA BAI SHAMBHU PRAJAPAT.
The reserve price for PROPERTY will be Rs.24,65,3501- (Rupees Twenty Four
Lakhs Sixty Five Thousand Three Hundred Fifty Only) and the Earnest Money
Wil Rs 2465351 (Rupoos Two Lakns Forty Six Tnousand Fivd

such objection to the Regional Director, North-

Hundred Thirty Five Only). The last date of EMD deposit will be 18-04-2026.

Western
Companies, Rajasthan, Jaipur within thirty

by a letter addressed to the Regional Director,
Roc Bhavan, OppRupal

Park Society, Behind Ankur Bus Stop,
Naranpura, Ahmedabad-380013, Gujarat and
to Registrar of Companies, Ministry Of
Corporate Affairs, C/6-7, 1st Floor, Residency|
Area, Civil Lines, Jaipur-302001, Rajasthan, a
copy of which shall be forwarded to the|

RESORTS, CHOKHA, JODHPUR, RAJASTHAN,
INDIA-342008.

Dated tis 30 March, 2026

Name of.

DESCRIPTION OF IMMOVABLE PROPERTY

OWNER OF THE PROPERTY:- Mr. Shambhu Lal Prajapat Slo Mr. Champa Lal
PROPERTY DESCRIPTION:- All the piece and parcel of Residential House patta
1325, measuring 1350 Sq.Ft. situated at Vilage Napawali Gram Panchayat
Napawali Panchayat Samit Badesar, Tehsi, Bhadesar, District Chittorgarh. (Ra.)
312603. Boundaries: East: House of Rameshwar, West: House of Bhura, North:
Main Road Udaipur, South: Government Land.

For detailed terms and conditions of the sale, please Contact 1) Mr. Bhawani Singh.
(M. No.7976405467) 2) M. Lal Chand Degra (M. No.8504874028) 3) Mr. Anil
Kagude (M.No.9766603366). Kindly Note intending_purchasersibidders are
requited to deposit Eamest Money Deposit amount (EMD) and other balance
payment either through NEFT/ RTGS/DD. For more detalk, please refer below link
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Borrwerico.hormusr Having Falkt To Ry mmm Nt s ey Givn o Sgmowaios|

No.13770036H Hav Gopal
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Haron ”‘F\IIJa i, Godo et Fror T Fespetve b, s O oo
e garanions. Loan Account Numbee, Loan Amount Daaisl‘fsumlr IJJE("D“"DM Notica,|
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31 PANE AND ADCHESS OF THE BORROWERICO SORCWERIC LRANTOR: DA

GOUNT HUMBER, 3) LOAN AMOUNT. 4) DATE OF DEMAND NOTICE:
 DETAILS OF SECURI DATE OF POSSESSION.

WANE OF T#E BORROWER & CO-Bortowsrs -1 e rer Sen 302 Azad Nagar STl
2 . Fis. Feist Flacr, Texthes.
st Canie Triokinah arg, Duduwala Campues Bnar=-311001 Ratehan, And Ao P
AL Revenue Vilage Bhitwars-311001 Rajasthan, Kami Sen, 552 Azad Neger Bhiwan-
= i Son. 12t e Gt 311001 R Azgsran, LOAN
ACCOUNT NO: 28215174, 31476256, LOAN AMOUNT: Fs. 11,95.000

Shimla, (HP)171011,have
changed my name from
Jyodhya Devi to Ajudhya Devi
vide affidavit Bikaner court.
0110063385-3

1,Parwati Upadhyay mother of
N0.13770994W Hav Chandra
prakash Upadhyay, Residing
Kanwali, Dehradun,
(UK)248001, have changed my
name from Parwati Devi to
Parwati Upadhyaywde

s iney Foe T Colh, by h loan acosl manber 22215174 A s 2000000
(Fupees Tweoy EqhlLskhs Onyl
74052005, AMOUNT CLAIMED: R, 4321 341 06/ [Rupses: Farte Throo Sakée: Toanly O
Thausand Tives Hundred Fotty One and Parss Fue Ory) 88 of 28.05.2025 and s convaclus
ineres! l achal maizaton logedher wilh mcidetal sspenses, st and earges etc.. DETAILS OF
SECURITY. 1 e Fieca and Parcel of the Resstental Fot Vo 480112, Stualee sl Reverue Vilage
i A st 207, e AL BT s
ot sl Pl o 11 e ot A0 KOs Pt St oed 2L Wiss
[DATEOF PRYSICAL POSSESSI

aﬁmmnau.cmunn. . Bl B Savees Tl ]
) Hawl 601 On GroundFioar
APlotho D 1T1AD 172 menmmc?m\‘ssPsermDm:rnw 0 343) Siwsind Jair- |
202017 Regnsihan 2 Suche 1167, Bancrka Nasik B 5 % Hawal Jaiur302002 Rigasthan, 3
ok K 1157, Banhia Nessk B Ji K1 Hirwalh Jspur 02007 Riasihan. 4 Gl I:Ilarlkrl;h‘
Dot i gl ] ) Sugal S 5 i o Cron g 3yl i
302002 Rjesthen. B) Sukier Singh Sio Late Guru Craran
ik Ba) A K Hawal Jipur-302102 Raasthan ) Jank K Wio

’“i

589:
27/03/2026 b ikaner court.
0110063385-2

1, ABHISHEK S/0 MURARI LAL,
R/0 Kareeli, PO:Karili,
Dist:Bharatpur, Rajasthan-
321602, have changed the
name of my minor son namely
PARAV CHAUDHARY aged-07
years and he shall hereafter
beknown as PRINCE FAUJDAR.

0040846863-1

L,MAKSUD S/0 PAHLU R/0 Kherli
Gumani,Pai Bharatpur,

PUBLIC NOTICE FOR AUCTION-SALE OF IMMDVABLE PROPERTY

(UNDER SARFAESI ACT READ MTII PAOVISQ TO AULE 816 And 5(1) OF SECURITY INTEREST |ENFORCEMENT) RULES)

3 Hawsi Jsipar

4TS, DEMAND

1023 have
changed the name of my
minor son namely MOHIN
KHAN aged-17 years and he
shall hereafter be known as
MOHIN. 0040846863-2

Usarpur - 313001 \ﬁqinhml mmr the Sacaritization And Aacansirostion of Financial Ascats snd Esforcemant OF Saeuiy Infrest Act, 2002

referred as the “SREHFL, 321, B Lodha Complex, Near Shastri Circle,

P sction 1312 read with rule 3 of ¥

RAGA WELEARE FOUNDATION provided in /Secured Creditor's website i ¢., www.sarvagram.com Sl Hor] NET G o
st Date: 20-03-2026 Sdi- Authorised Officer, 1

DIRECTOR DIRECTOR . Chi . i j | 302002 Fajas han. £} Nirmad % Diio Laje Gunu Charan Singh (Legal Har) 1167, Bandrita Nasil Baxi

Wil o ormenss | | Place: Chittorgarh SarvaGram Fincare Private Limited 3 e S S i CEOUN . 137 o ST
SRG HOUSING FINANCE LIMITED OTICE OATE 25452025 AWOUNT CLAED R 17385031 . Sl L Sy
, SRG HOUSING CIN: LESAT 7RIV S38FLE01 5440 Nine Trousand S Hundred & Thety g and Pasie Trirly Onk) as of 25052025 and ure ||

FINANCE Limi7ED || B O 521 M Lo Compls e Skt ke 1 el zatn Yoqaer vilh s prones
1264.241 2608 E-m hi T o

o G
D171 & 0172 (0 Piot N, D342 & W s ot Pt o, D343 ikt 1 Siéonh
Piagae, Jowal Nagar aipur Rajasban Acimomsurngieea 1100 54, Feets, Owned By hrs Janki Kaur
S a4 B O Bt S s

13, Bowdsd Eaue Road
40 Fetieds, Wa P o 031!&.5!??“ DATEGE PYICALPOSSESSION 25552085
Provisians Of 1301 The Ast. In

200 mu.zuu:m Ildu

1302} of the Aot

data of receipt of tha st noticss.

il couts hages lhe dato days Tomthe

mp-:lmrmmmnmmm Securedissel.

Datw: 432006 S Fnrhu!m\illlmn!.m Autharisad Oficar

131 o the Aot ead
is, 20 "No.

Descrigtion Of Praperties

Equitabln Marigage OF Land & By, Togeroer Woth Busings And Structures
Comstrostod, To Bo Construsted Theesn Alang With Fistures A Fittings Atfachad T
The €t fnd Ay Atiachie To The Eavth An Made Thereso, Bearing Property
Details: - I Dol Sio Mr.

Fatta Mo, 5814, Plot Mo, - 12. Viltsga~ Bl i Jhopatiya, Panchiayat Samit - Asin,
Tehsil = Asind, Destict- Bhilans (Rafastiant Admeasasing About 1085.00 Sq. Fr

NOTICE
SHERA ENERGY LIMITED
GiM: L31102RIZ009PLCOI0438
Offce: F.263.5, Road No. 13 ViIA. JAIPUR 302013, Rajasthan
gy.com

Registered
Cantact; +31-9116007855 Emal

OGS is Pty v fuifeun 40 Section 110 (550 Wilh Sachon 108 and oiNel apmicable
eor. I ory of 16 Camotias el 2013 1o Wi Fide 22 of . Conpees
(Mansgormen: s dminiviation) B, 2010l any 3oty et o v-

55-
Siguieas 2, Diatiosurs

I, Shweta D/o Ram Niwas
Changal R/0 Plotno 147,
KhasraNo. 117, Samrat Nagar,
Shikargah, Jodhpur (Raj.)
342015. Have changed my
Name from Shweta to Shweta
Changalin my father's service
records all future propose vide
Affidavit No CG 625417 Dated
27.03.2026 before Rajasthan
High court Jodhpur.

0110063389-1

Hindl,
English therature. pendulum,
ing kitwil rough

Bikaner Court.  0110063385-1

be operativefortwo Sundays
at09.30amto 02.00 pm. Call,
registration & bank payment
Is be done only through
moblle.Lecher Antenna
CosmicEnergy 2 days global
standard tralning In Mumbal
between 20 & 21 June. Detalled
information regarding Soil
Test, Defect, Power, Health,
Extended Higher Course Inall
workshops -Four Videos on
website-

Orﬂ'& Youtube channel :
Dowser's Diary. Contact - Prof.

I NRI/GREEN CARD I

Sultable Canadian PR/citizen Ravi Valdya S, Princlpal
Il settled matchii ired Dowser, Mob : 9821349038/
Tor boautiful Arora Sikh gl 9821380280, 00710258482

for beautiful Arora Sikh girl
from Ludhiana district based
family, now in Canada (BC). 5"
7"/ Dec 98. Marriage Bureau
Excuse. WhatsApp : 98145-

0020511067-1

'IMPORTANT
ilst care is taken prior to acceptance of advertising
copy, itis not possible to verify its contents. The Indian
Express (P) Limited cannot be held responsible for such

contents, nor for any loss or damage incurred as a
result of transactions with companies, associations or
individuals advertising inits newspapers or Publications.
We therefore recommend that readers make
necessary inquiries before sending any monies or
entering into any agreements with advertisers or
otherwise acting on an advertisement in any manner
whatsoever.
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